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* I . Shri D*bhl t Will the Minitter*  be pleatetl to reftr to the reply given to Starred Queition No. 67$ en 3rd August, 1956 and »t«te i

(•) whether the University G ru tt Conunittion have now finalised the sideration of the question of instituting prizes and scholarships for the Sttidy of ! Gujerati at the Universities off Aligarh,' Itanaras and Vishwabharati ; and
(b) if so, details thereof ?
The Deputy MinUter ofBdiiMf^w 

(Dr. K. L .81irlmsai)i(a)Ko,Sir.

(b) Does no» aris^ -
Shrl k>ablii t Msy I Kh-̂ w who

finaljy decides this quj. t on, the Gjvert- 
ment or the Commission ?

Dr. K. L. 9hrimmiit The Unircntiy 
Grants Commission.

Raw Film  lad u ttry

ghri Ram Krithan : 
ir.' Rakn Siibhaff Singh s 

Shri Shiyaiiaii)appa t

Will the Minister of Heavy ladiiat- 
rias be pleased to refer'tcj' thi 
given to Unstarred Question No. 17Jf 
on the 12 September, 1956 and sutc; '

(a) whetlicr the scheme for setting 
up a plant for manufactvding raw lilM 
in India has been finalised;

(b) if so, the main feawes of the 
scheme;

(c) whether it is a fact that Bast
Germany has olFered to provide ex
perts and give the necess^ fadlities in 
this regard; • v .

(d)if so, whether the offer has been 
accepted; and

ê) if accepted the nature of |he 
advice and facilities to be provided ?

Tha Minister of Heavy Induatriea 
(Shri M. Mi Shah): Details of the sch^e 
%a be impelemented are still under confide- 
ration. With your permission, Sir I may add 
diat diftcussions and negotiations are 
toing on with Messrs. Agfa Wolfen of Batt 
Gertnanyand certain tests on storage of ri|w 
films and photo>sensitive raw materials 
are being carried out. As soon as the dis
cussions, necotiations and tests ar̂  over 
«nd 4ectsio^s^e made on them, full deti^ 
will be placed on the Table of the Hous^

Shri Me Me Shah xlt is too early to 
aay. Perhaps it may take between t̂ irea 
to six months.

Dr. |tama Rao t May I Imow if it it 
a fact that previously Oota^aiAuiid hfd 
been recommended for th|i indultr r̂, imd 
if 0, whether that fact is under conside'ra-
* n now ? ’

Shri M. Me Shah s The location 
actually has not yet been 'determined. 
They visited about nine pUce..

Shri $hree l^arayan Dae s May I
o^ Whether negotiations are being dfoied

o with other concerns of other countries 
wit regard to this ?

Slu>i Me M. Shah s To begin with,
we carried on negotiations with four nna*
but now we carried on ne^tiatior v.rU
four firms, but now we have ahn tfih. -  ̂
lised with the East German firm f  Agfa- 
Wolfen. •

Houfe of Mina Gh o

*101. Shri D. a  Sharma t Will 
the Minister of Education be pleased to 
î efer to the reply given irt Starred Ques- 
tibh ^^0. 2000 on the n th  September  ̂
1 5̂6 arid st«e :

(a) the progress made with regard to
the protection and preservation of the house 
of Urdu and Persian poet Mirxa Ghalib; 
and *

(b) the estimated cost thereof ?

The Deputy Minister of Education
(Dri ■ M. M, Dai) i (a) It hits been dt* 
cided not to declare the house as a mie- 
ni^ent of national importance to be main
tained by the Union Government û ider 
the Ancient Monuments and Preserva
tion Act, 1904.

(d) Does not arise.

Shri D. C. Sharma i May I know
the reasons which have led the Govern* 
ment no.t to declare this a national monu- 
inent and Whether it is going to be a pro
tected monument under the auspices of the 
mee Government.

V t» M. Me l)as I We have inspected 
t)û  ̂ rtf&lar place and the jm icolsf 
building. Very fittle of the original buil- 
iing rtmains. Practically all parts of the 
biiildihg have been replaced by later eons* 
(ructions and there is no archaeological or 
architectural ix^port^ce attâ hed̂  ̂ to it.
Sp Government has decide  ̂not to dec
ide it a national monument uiider the 
^ cient Monuments Preservaton Act.'

Shri D. Ce Sharma s Who w  the 
members of the teim that inspqpopd t|b|f 
building and came to the conclusioi^
• • •




